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Central Administrative Tribunal , Principal Bench

Original Appl ication No.2772 of 1999

New Delhi , this the 15 th day of -January, 2001

Hon'ble Mr. S. R. Adige, Vice ChairmanCA)
Hon'ble Dr.A.Vedaval I i .Member (J)

Shri Kodumonchira Nanoo Nadarajan
ME-S No. 22031Q

Son of late Shri N.Nanoo

C/o Headquarters
Ch i ef Eng i neer(A i rforce)
Sh i i 1 ong Zone , Nong I yer P-os t Of f i c-e
Shi I iong-793009 - AppI icant

(By Advocate — N *o n e}

Versus

1 . Union of India

'  Represented by the Secretary
Ministry of Defence,South Block
New De!h i

2. Eng i neer-i n-Ch i ef , .Army Headquar ters
Kas.hf!) t r House , DHQ FO, New De I h i — 11

3. Chief Engineer,Headquarters Eastern
CoiTiman-d, Eng i neers Branch, Fort Wi l l iam
Caicutta-700 021 - Respondents

(By .Advo-cate - Shri D. K. Sr i vas tava, proxy for Shri
V.S.R.Krishna)

Q R D E R(ORAL)

Bv Hon'ble Mr.S.R.Adiae. Vice Cha}rman(A)

None appears for appl icant even on the

second ca! i . We note that appl icant was absent on the

last date also. The O.A. is, therefore, dismissed

for defaul t and non-prosecut ion.

(Dr.A.VedavaMi ) (S.R.Adig/)
Member(J} Vice Chairman(A)

/d i nesh;


